
SCHEDULE I 

FORM A 

PUBLIC ANNOUNCEMENT  

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary 

Liquidation Process) Regulations, 2017) 

 

FOR THE ATTENTION OF THE STAKEHOLDERS OF  

ROOTERS MOBILITY PRIVATE LIMITED 

 

1.  NAME OF CORPORATE PERSON ROOTERS MOBILITY PRIVATE LIMITED 

2.  
DATE OF INCORPORATION OF 

CORPORATE PERSON 
24/02/2020 

3.  

AUTHORITY UNDER WHICH 

CORPORATE PERSON IS 

INCORPORATED / REGISTERED 

MINISTRY OF CORPORATE AFFAIRS, 

REGISTRAR OF COMPANIES, KARNATAKA, BANGALORE. 

4.  

CORPORATE IDENTITY NUMBER / 

LIMITED LIABILITY IDENTITY 

NUMBER OF CORPORATE PERSON 

U60300KA2020PTC132959 

5.  

ADDRESS OF THE REGISTERED 

OFFICE AND PRINCIPAL OFFICE (IF 

ANY) OF CORPORATE PERSON 

RAINMAKERS WORKSPACE, #213, 2ND FLOOR, 

RAMANASHREE ARCADE NO.18, M G ROAD, BANGALORE-

560001 KARNATAKA, INDIA. 

6.  
LIQUIDATION COMMENCEMENT 

DATE OF CORPORATE PERSON 
22ND AUGUST 2023 

7.  

NAME, ADDRESS, EMAIL 

ADDRESS, TELEPHONE NUMBER 

AND THE REGISTRATION NUMBER 

OF THE LIQUIDATOR 

MR VIGHNESHWAR BHAT 

 

REGISTERED ADDRESS AND CORRESPONDING ADDRESS 

WITH IBBI: NO 202, A BLOCK SREE LAXMI NIVAS 

APARTMENTS, WILSON GARDEN 13TH CROSS, NEAR WILSON 

MANOR APARTMENTS, BANGALORE ,KARNATAKA ,560027 

 

E-MAIL: bhatvighnesh[at]gmail[dot]com 

 

PH: +91 95902 52851 

 

MEMBERSHIP NO: IP-N01190 

REG NO: IBBI/IPA-002/IP-N01190/2021-2022/13985 

8.  
LAST DATE FOR SUBMISSION OF 

CLAIMS 
21ST SEPTEMBER 2023 

 

Notice is hereby given that the M/s ROOTERS MOBILITY PRIVATE LIMITED (the Company) has commenced 

voluntary liquidation on 22nd August 2023. The stakeholders of the Company are hereby called upon to submit a proof of their 

claims, on or before 21st September 2023, to the liquidator at the address mentioned against item 7 above. The financial 

creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit the proof of claims in 

person, by post or by electronic means. 

 

Submission of false or misleading proofs of claim shall attract penalties. 

 

SD/- 

Mr. VIGHNESHWAR BHAT 

Insolvency Professional 

REG NO: IBBI/IPA-002/IP-N01190/2021-2022/13985 

Email id-Bhatvighnesh@gmail.com 

Date: 22.08.2023 

Place: Bengaluru 


